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BEFORE THE HON'BLE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI
ORIGINAL APPLICATION NO 48 OF 2019

Vinod Kumar Jaiswal.....Applicant
Vs

State of Maharashtra and others..... Respondents

SUBMISSION OF COMPLINACE REPORT AS PER ORDER DATED 13.02.2020

1 In compliance of this Hon’ble Tribunal order dated 13.02.2020, the Regional Director (l/c)
CGWB, CR, Nagpur, CGWA, New Delhi has issued notice dated 18.02..2020 to M/s
Haroon Mukati Foundation Water Bank to deposit an amount of Rs. 5, 86,368/ in account
No 532702050000164 in Union Bank of India, IP Extension, Vikas Marg Extension, Delhi
towards Environmental Compensation assessed on "Polluters Pay" Principal for illegal
ground water abstraction for industrial use. A copy said notice dated 18.02.2020 issued

by Regional Director (I/C), CGWB, CR, Nagpur, CGWA, New Delhi is enclosed and
marked as an Annexure "A".

D It is submitted that in order to ensure the compliance of CGWB direction dated
18.02.2020, the Regional Officer, Aurangabad has requested to M/s
Haroon Mukati Foundation Water Bank to provide compliance of CGWB notice as well
as details of Environmental Compensation deposited as per the notice of Central Ground

Water Board. A copy of said letter dated 04.03.2020 is enclosed and marked as
an Annexure "B".

3. It is submitted that till date M/s Haroon Mukati Foundation Water Bank has not deposited
Environmental Compensation in compliance of the order dated 13.02.2020. The present

status report submitted by officer of Sub Regional Office at Aurangabad is enclosed as an
Annexure “C".

For and on behalf of Maharashtra
Pollution Control Board

(O
(Dr in M Joshi)
Regional OfﬁcerW
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solemnly affirmed before me — Regional Officer
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AVNEXUE ‘A"

Government of India
Ministry of Jal Shakti
\ epWﬁWﬂ Development & Ganga Rejuvenation
Hﬂfm T et : Central Ground Water Board
AL & ~h Lo L7 < Central Region
[LIECICIEC 8 e Civil Lines, Nagpur - 440 001
T (0712)-2565314 s o I P Phone: (0712)-2565314
e (0712)-2564391 Telefax: (0712)- 2564391
$A: rdor-cqwb@nic.in PR E-Mail: rder-cgwb@nic.in
No: 21-4/2023/MH/IND/2019 | SR, Date: 18.02.2020
NOTICE
Sub:Environmental Compensation by invoking the 'Polluter Pays Principle’ for illegal ground water 4

abstraction for industrial use.

Attention is invited to the NOTICE issued by this office vide letter of even file no. dated 18.10.2019
towards Environmental Compensation {EC) amount of Rs. 2,00,400/- (Rs. Two Lakh Four Hundred only)
levied on your industry for illegal ground water withdrawal for industrial use.

And, consequent to the ORDER passed by the Hon'ble NGT, Principal Bench-New Delhi on dated
14.11.2019 in DA No. 48/2019 (WZ) and the directions contained therein, the Central Pollution Control
Board (CPCB) was requested vide this office letter no. 7/28/1/CGWB/CR/Authority/1117 dated
27.12.20189 to validate the EC amount and convey the mode of payment.

B ¥
And, subsequently, the CPCB, New Delhi validated the EC amount to Rs. 5,86,368/- (Rs. Five Lakr;
Eighty Six Thousand Three Hundred and Sixty Eight only) vide their letter no. A-14011/1/2019/WQM-i-
10963 dated 10/01/2020. The CPCB, New Delhi has further communicated the account details for
9 depositing the EC amount vide their letter no. A-14011/1/2020/WQM-1-12370 dated 07/02/2020 - 287.

Now, therefore, it Is hereby directed to deposit an amount of Rs. 5,86,368/- within a period of 1
(One) month from the date of issue of this notice without fail in the bank account details mentioned

below. )
Name of the Account | : | EC by CPCB
-{ Account Number : | 532702050000164
Bank : | Union Bank of India, IP Extension, Vikas Marg Extension, Delhi
Y [iRsc : | UBINOS53271
S

This notice stands deemed fit with the ORDER passed by the Hon’ble NGT on dated 13.02.2020
for final disposal of the OA. The compliance of the action should be submitted to this office within

stipulated timeframe for final submission to the Hon'ble NGT.
, DY
(Dr. P. K. Jain)
Regional Director (l/c)
CGWSB, CR, Nagpur
To,.

HAROON MUKAT! FOUNDATION WATER BANK _
CTS No. 12369/361, Plot No. 40, Ahinsa Nagar, Baljipura, Aurangabad — 431001 {Maharashtra)

Distribution:
1. The Hon'ble NGT, Principal B‘ench, New Delhi / WZ, Pune. (Mail: judicial-ngt@gov.in)
2. The Member (CGWA), Central Ground Water Authority, 18/11, Jamnagar House, Mansingh Road,
New Delhi - 110011.
3,/ The Member Secretary, CPCB, Parivesh Bhawan, East Arjun Nagar, Delhi-110032.
,ax . The Member Secretary MPCB, Kalpataru Point, 3rd& 4th Floor, Sion, Mumbai — 400 022.
The Commissioner, Aurangabad Municipal Corporation, Town Hall, Aurangabad—431 001
o The District Collector, Alamgir Colony, Maulana Azad Research Centre Road, Collector Office
Campus, Aurangabad, Maharashtra 431003Aurangabad.
‘}1 7. The Administrator, Central Ground Water Authority, 18/11, Jamnagar House, Mansingh Road, New

5 Delhi - 110011.
¢ gﬁ The Raginnal Nffirar AADEN Darmsrmeam Dhaime A A4 Aaines oo mlffofat . “ [
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- ANNEXRE 8"

MAHARASHTRA POLLUTION CONTROL BOARD

Tel.No. (0240) 2473462 e, Regional Office, Paryavaran Bhavan,
Fax No. (0240) 2473461 A-4/1, MIDC Area, Chikalthana,

o
‘“' Behind Daynik Lokpatra, Near Seth
17 Nandlal Dhoot Hospital, Jalna Road,
RN D Aurangabad-431 210.
No.MPCB/ROA/ S 4 O /2020 Date:- 04 [ 02] 2020

To,

Haroon Mukati Foundation Water Bank,

TS No. 12369/361, Plot No. 40, Ahnisa Nagar, Baijipura,
Aurangabad - 431 001,

Sub: Details of Environmental Compensation paid regarding...

Ref.: 1. Hon'ble National Green Tribunal, Principal Bench, New Delhi Order in Original
Application No. 48/2019 dtd. 13.02.2020.
2 Notice lssued by Regional Director, Central Ground Water Board, Nagpur, vide
No. 21-4/2023/MH/IND/2019/58 dtd. 1 8/02/2020.

With ref. to above subject matter, this is to inform you that, Regional Director, Central
Ground Water Board, Nagpur has issued you notice for deposition of environmental
Compensation by invoking the polluters pay principal for illegal ground water abstraction for
industrial use vide ref. 2 above. You have been directed to deposit an amount of Rs. 5,86,368/-
in account No. 532702050000164 in Union Bank of India, IP Extension, Vikas Marg Extension,
Delhi.

The Hon'ble National Green Tribunal, Principal Bench, New Delhi passed an Order in
Original Application No. 48/2019 dtd. 13.02.2020 and asked the report regarding details of
deposition of environmental Compensation amount. Hence, you are hereby requested to
provide the details of environmental compensation deposited as per notice of Central Ground
Water Board, as report in this regard is to be submitted in Hon’ble National Green Tribunal

before 161" March 2020.

Please treat this as urgent and important.

D.A.: As above.

Copy submitted for information to :-
1. The Joint Director (APC), M.P.C. Board, Mumbai.
2. The Law Officer, MPCB Mumbai.

Copy to-
% Sub Regional Officer, Aurangabad - for information & necessary follow up.



ANNEXURE "¢ ”

MAHARASHTRA POLLUTION CONTROL BOARD

Ph. No. 2473462 /0240 e Address:-
Fax No. 2473461 /0240 —————— Sub Regional Office, Aurangabad-1
E-mail:- sroaurangabad1@mpch.gov.in =———">— | Paryavaran Bhavan, A-4/1, MIDC Area
Website - www.mpcb.gov.in '{‘! #’ Chikalthana, Aurangabad
Visit Report
(] Name & Address of Industry '~ M5 Haroon MuKati Foundation
Water Bank, CTs NO,- 12364
361, Plot No- 40, Ahinsa
Nagar, Bad jipura, Aurangabad,
7] Date of Visit ve 12/031 2020
3] Production details ; :
. . Miveral Water /n Jaye
4] Person Contacte b . .
sl d MI. Sedish B. Waikos, Djreciyr
5] Name of Board offic] : .

mMr Ravfrad' Putil, F.0.
s:[ Observations dun‘ng Vis)+

= Dunng Yisit+ mMineral water mahuFact-un'ng GCH‘W‘*“:} not

found in operation,

During Viert entry gate found lock, als0, inside

the -Fac{—ord Premises Mo Tepresentative obServed

Rep'reSQni-a.-l;-t've Cortact ’ce.\cphonchA\j Cofter he amved

at Site (u'ndwn-»a site) he informed that +he_a have

not Corried out mig. of mireral woter (Jars) after

direckions of Hormbie NGT.

_ As per Order of Howble NGTCPrincpal Bench) order

of Application No, 48 201y dtd. 13.02.2020 and

in Oriﬂl'n
as per Regiond Director, CGWEB, Nagpur did. Iglosd2020
Notice 1ssued aﬂa}nsf indu.Si-f_xj for d‘-’-pC’th'on O-F

environmentol Compensation 1.2. Rs. 586,368/~ Als0,

Regional Office, rMPLE, AUfﬂ”@ﬁbae) issuecl  Not{ce.




- -

vide -NO. - ™PLB ) ROA | 540 |2020 dtd. 04103/2020 +o deposit
amount a$ Per direction ob Honble NGTZ CowB,

m.p.c.B., Aummaabad office communucated the Said

NOFI ce Jmmwaﬂn RpAD and <dsp vide E mayl c'_%d.,

5410311010, But, .TePreSenta-ﬂ've informed that till date
they howe not depPosited Evvironmental COmpensSation,

but under Process ak Present.

_  Representative informed during Yisit that theg  have Supplied
free water in Jous 1o the Poor OR needy  people aud not getrivg

profit  Hureforg +he.a are in ¥t Pro(ess O TRGQuest D

ot Hon'ble. - Court (Har Su.bw'ssl'un)_n_guxda'us ackuad Sttuaiion .

Remorks i~
b Sl

Indusiry  Shad| rot Carried out migq. Unless Obtedn
prior Comiink [Permission from MPCB and also Shall

G i tionad direckions, Qrders
stnckly omply all the Condition
' fyom *time ¥O rime.
1ssued by Hon'ble N&T
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